Fresh Matter List

S.No Matter No

1

APL No. 287/2019 Technocrats and
Managers Society

1A 1315/2019 in

DFR No.
2205/2019

(IA 1315/2019 -
For condonation of
delay in filing the

Appeal)

APL No. 288/2019

IA 1287/2019 in

DFR No.
2197/2019

(IA 1287/2019 -
For condonation of
delay in filing the

Appeal)

Cause Title

of Advanced

Learning and
Gramothan & Ors.
VS Rajasthan

Electricity
Regulatory

Commission &

Ors.

Jaypee Powergrid
Limited VS Uttar
Pradesh Power

Corporation

Limited & Ors.

Arvind Costsyn
(India) Ltd. VS
Maharashtra State

Electricity
Distribution

Company Ltd. &

Ors.

Andhra Pradesh

Power
Coordination

Committee & Ors.
VS NSL Sugars

Limited

DFR No &
Date

2178/2019
Dated
01/07/2019

2205/2019
Dated
18/07/2019

2176/2019
Dated
01/07/2019

2197/2019
Dated
15/07/2019

Defect Cured Caveat (if any) Date of

on

20/08/2019

20/08/2019

20/08/2019

20/08/2019

Listing

22/08/2019
Court -1

22/08/2019
Court -1

22/08/2019
Court -1

22/08/2019
Court -1



